BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN
ZONE SITTING AT CHENNAI

(Under Rule 18(1) read with Section 14(1) of National Green Tribunal Act 2010 )
APPLICATION No. 176 of 2020

V.B.R Menon ,

Advocate,

Flat No: 4B, Brook Dale Apartments,

No:12, P.T.Rajan Salai,

K.K.Nagar, Chennai - 600078. ...Applicant.

And

ik The Commissioner of Police,
Trichy City Police Office,
Pudukkottai Main Road, Subramaniapuram,
Tiruchirapalli - 620020 and 5 others. ... Respondents.

INDEX TO APPLICATION
S.No DATE DESCRIPTION P?\IGE
o
1 04.08.2020 Complaint Given by J.Sakthi -Annexure - A 1
2 | 04.08.2020 | Proceedings of Assistant Commissioner to Joint 2
Commissioner HRNC to take necessary building
permission from Corporation for the
construction of Petrol bunk -Annexure - B
3 07.08.2020 Reply of the Joint Commissioner HRNC to 3
Assistant Commissioner -Annexure - ¢
4 | 07.08.2020 | Proceedings of the Joint Commissioner HRNC to 4
Indian Oil Corporation to obtain necessary

permission for construction of petrol bunk -
Annexure - D

5 18.08.2020 Proceedings of Assistant Commissioner to S
branch manager Indian Oil Corporation to obtain
necessary permission to proceeding with the
construction of petrol bunk -Annexure - E
6 [20.08.2020 | Tentative Order for Unauthorized Construction 6
requesting explanation Under Section 296 (1) &
(2) of Coimbatore Corporation Act 1981. -
Annexure - F

7 ['27.08:2020 Proceedings of the Assistant Commissioner 7
Under Section 297 (1) & (2) of Coimbatore

Corporation Act 1981 to stop the work. -
Annexure - G

8 28.08.2020 | Representation of Sattapanchayath layakam to 8-10
stop the construction of petrol bunk.-Annexure - H
/ 9 l 14.09.2020 Assistant Commissioner passed Final Order 11

Under 296 (3) and 471 of Coimbatore
Corporation Act 1981. -Annexure - I
10 | 25.09.2020 Charge Sheet before Judicial Magistrate 12
Srirengam under section 447 of Coimbatore
Corporation Act 1981 -Annexure - J

Certified to be True Copies of the Original
Dated at Chennai this the  day of October, 2020.

Counsel for ndent
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Senthil Arumugam, b
Secretary,- Satta Panchayat Iy Iyakkan-.,
H42/3, (SP-194b) West Avenue, Kamaraj nagar,
~ Thiruvanmiyur, :
- Chennai - 600 041

‘richy Corporation commissioner & Special officer,
Main Office, Tiruchirappalli City Corporation,
athidasan Road, Cantonment, Tiruchirappalli.

Letter requesting to forbid the construction of the Petrol Bunk in the
Ammamandapam residential area

Sir,

has come to our notice that the construction of an ‘Indian OI Petrol outlet has
n Ammamadapam, which is a residential area. This petrol bunk is proposed to be
between two residential apariments which has 50+ houses.

Central Pollution Control Board (CPCB) in January 2020 had issued new

the establishment of petrol pumps as per the directives of the Nationa! Green
5 per the same, petrol pumps cannot be constructed within a radial distance of
from schools, hospitals and residential areas. Further, the CPCB order clearly
petrol dispensing units can be within 30 meters of distance from residential

below image for the CPCB Directive)




ot ma G

aw Rowr Ciugials sk

in case of siting crtena f{zrspoe mps ’:1’..{:“ e BT RUAN [ YR T
; ; Sy AT (e
:vv:::rrw‘:v:d::’ ::a!f::; (:.'om schcols, ros’pn:lls q\(i -t’:; 'c” G”;bf. ) u
residential areas designatec as per lecal 1AWS '.':.;“.M" g ’ s.'a.».:s {2
providing 50 meters distance. the retau outlet s’hml mj‘r" f'_, s : .‘-_or:m Sirgs,
measures as prescribad by PESC. In no case the ’-"'»’-“""-" " 2@ 17 nni
outlet from schools, nospitals (0 peds ans anove! nmf_ rescental aong,
designated as per [ocal iaws shall be iess tha” a0 mete's e M gn terse

shall pass over the retat ouilel
mentary 0 &l exIStirt

14, Siting criteria of Retail Outiots:
trol D.
meters (170

o n i far G R
g refevand £lies LU dainigy

These guidelines are supP/e
Orders etc.
the Ammamandapam g

is being constructed in
d doesn't even have 10 meters of ,

The petrol pump which
constructed very closely between two apartments an
areas. (Please see the below image). Thig

distance from the neighboring residential
gross violation of the CPCB directive.
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heart, lungs and
nNervous s
ystem,

Volati|
e
hydrocarbons are a known cause of cancer,

especially of th
e lung They have the Potential ¢
0 cause

face gre i
greater gene mutation among those who

liv
e arou‘nd the 10 meter radial distance

Senthil Arumugam

Secretary, Satta panchayat lyakkam

Copy:
1 The District Collector, Tiruchirappalli.
2 The Deputy Director of Town and Country Planning, Trichy Region.
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} | Nod Date of Charge Sheet

9, Complainant
k 3, Name of the Accused

5, Father’s / Husband’s Name
6. Address

7. Date of Offence
: 8. Section of the Act Byelaw or rule

Under which the accused is Charged

T P

Tiruchirappalyj ¢
ty Municeipal ¢,
L SHEET rporation

In the Court of th
e Judi
TIRU H&%M‘Mate Srirangam

i ']
e 2N

P.RNo.\Q2 /2020

JE. Dn.
Assistant Commissioner, Srirangam Zone,
Tlruchlrappalh City Corporation.
3"“ """‘!“' S»’% R Vit
Abo Years ;
1, “fousp!

3 tlown. 8%, Suir? Rood,
Twtlafpagest .
20.€:2050
Section 274,296(3),282¢%) and punishable Under.
Section 447(a) of the Tiruchirappalli City

Corporation Act. 1994.
The above person has comrﬁcnccd the Construction
of Building work measuring

G bomrb 3t , Mlomy2-E5m
InwardNo.__% Block No.
T.S.No._ Door:No.

~ 9, Nature of Offence

without

Obtaining prior permission from the Corporation
Commisioner and there by holds himself/ herself

Punishable under Section noted in Column 8 above

1. Thow R -Balormurug o

Junior Engineer
2. E - Santhanam

" 10. Name and Address of Witness

Chainman
20:8:2026
20:8:2020

"!V

on the Executive Authority under Section 447 of Tiruchirappalli City

" {1, Date of report to the Municipal Corporation Office
12, Date of Institution of Charge
: 13. Signature of the Prosecuting Officer

In exercise of the powers conferred
“ Municipal Corporation Act 1994 and in pursuance of the delegation given to me by the Commissioner Under Section

(18(t) of the seid Act in Office Order No. ___ &' I aaed 19 /_3 / 14 Yam filling the charge sheet. I
enclosed herewith a copy of the orders of the Executive: Authorjty a“th°"ﬂng the Junior Engineer Thiru

J’ Badamastugan to conduct the Prosecution.
S
- 0
o Blan
ASSISTANT CO! SSIONER “

X

e “SRIRANGAM ZONE
TlRUCHlRAPPALLI CITY MUNICIPAL CORPORATION.

: Police Station Jurisdiction Srirangam

X3 e -

7 of Corporation Act 1994.

‘Enclosures: 1) Summons

2) Delegation Order
3) Served copy of notice Ufs. 296(3); m M) T 44



BEFORE THE NATIONAL
GREEN TRIBUNAL SITTING
AT CHENNALI

(Under Rule 18(1) read with Section 14(1) of
National Green Tribunal Act 2010 )

APPLICATION No. 176 of 2020

V.B.R Menon,

Advocate,

Flat No: 4B, Brook Dale Apartments,
No:12, P.T.Rajan Salai,
K.K.Nagar,Chennai-600078. ..Applicant.

And

The Commissioner of Police,
Trichy City Police Office,
PudukkottaiMainRoad, Subramaniapuram,
Tiruchirapalli — 620020 and 5 others.

... Respondents.

TYPED SET OF PAPERS

M/S. S.SAJI BINO
MS. No.2051/2001

STANDING COUNSEL FOR TRICHY CORPORATION

COUNSEL FOR RESPONDENT No.4
9443555752
sajibinoadv@gmail.com




